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 सरा  सवाल  मेरा  यह  है
 कि

 क्या  मिट्टी
 के  तेल  कौर  ही जल  की  कामत  शर  बढ़ाने कां
 सरकार  को  विचार  है  ?  क्या
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 की  कीमत  श्र  बढ़ाई  जा  रही  है?

 एक  सवाल  मैं  यह  करना  चाहता  हूं.  कि
 पिछले  6  महीनों  में  कितने  स्टाकिस्ट्स  कितने

 थोक  विक्रेताध्रों  के  खिलाफ  कार्यवाही  की  गई

 mix  वह  किस  प्रकार  की  कार्यवाही  की  गई ?
 कितने  लोगों  को  जेल  भेजा  गया.  कितनों  को

 जुर्माना  किया  गया ?

 मेरा  चौथा  सवाल  यह  है  कि  डीजल  कौर

 मिट्टी  के  तेल  की  ब्लैक  मार्केटिंग  करने  में  सरकारी

 आधिकारियों  का  हाथ  होता  है।  उनकी  मिलीं

 भगत  से  ही  स्टाकिस्ट्स  निर्धारित  कीमत पर
 तेल  नहीं  देते  हैं  बल्कि  ऊंची  कीमत  पर  बचत

 हैं।  मैं  जानना  चाहता  हं  इसके  खिलाफ  सरकार

 क्या  कार्यवाही  करने  जा  रही  है?

 मेरा  पांचवां  सवाल  है  ...

 MR.  SPEAKER:  There  are  spates  of

 questions,  You  are  to  ask  one  ques

 tion,

 SHRI  HARIKESH  BAHADUR

 (Gorakhpur):  S  according  to  the

 rules,  the  hon.  Member  cannot  ask  five

 questions,

 MR.  SPEAKER:  He  has  split  up  the

 one  question  into  parts.  Please  ४

 down.  (Interruptions.)  Members  should

 snot  interrupt  him  at  all,  Order,  order.
 Let  the  Minister  reply.  All  of  you
 xr1  please  sit  down,

 श्री  पी०  सी०  सेठी  :  माननीय  सदस्य  ने

 कितने  सवाल  पूछे  हैं  उसमें  कहा  गया  है  कि

 कितने,  लोग  ब्लैक  मार्केटिंग  में  पकड़े  गए  थौर
 fot  जेल  भेजे  गए  लेकिन  मैं  शरू  में  ही  बता
 चका  हैं  कि  एंफोसंमेंट करने का करने  का  काम  राज्य  सरकारों

 कौ  है।  इस  सम्बन्ध  में  किस  राज्य  में  कितने
 गिरफ्तार  किए गए  यह  जानकारी राज्य  सरकारों
 से.  मंगवानी  पड़ेगी  ।  अगर  मननीय  सदस्य

 नोटिस  देंगे  कौर  राज्यों से  यह  सूचना  उपलब्ध

 'हो  जायेगी  तो  माननीय  सदस्य  को  यह  जानकारी
 मिल.  जायेंगी |
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 CANCELLA-
 TION  OF  SITTING

 MR.  SPEAKER:  Members  are  aware
 that  the  3151.0  January,  1980  has  been
 declared  a  closeq  holiday  in  all  the
 Government  of  India  Offices  on  804
 count  of  Milad-un-uabi  or  [d-e-Milad,
 the  birthday  of  Prophnet  MHazarat
 Mohammad.  I  have  discussed  the
 question  of  cancellation  of  sitting  of
 Lok  Sabha  fixed  for  3151:  January,
 1980  with  the  Leaders  of  the  Party/
 Groups  in  the  House.  They  have  all
 agreed  that  the  sitting  may  be  can.
 celled.  Accordingly,  the  House  xi
 not  sit  on  Thursday,  the  31st  January,
 1980.

 Replies  to  both  Starred  and  Un-
 starred  Questions  listed  for  that  day
 will  be  laid  on  the  Table  at  the  sit-
 ting  to  be  held  on  the  ist  February,
 1980,

 Now,  statement  by  the  Minister  of
 Parliamentary  Affairs,

 BUSINESS  OF  THE  HOUSE
 THE  MINISTER  CF  PARLIAMEN-

 TARY  AFFAIRS  AND  COMMUNICA-
 TIONS  (SHRI  BHISHMA  NARAIN
 SINGH}:  With  your  permission,  Sir,
 {  1758.0  to  announce  that  Government
 Business  in  this  House  during  the
 week  commencing  28th  January,
 1980,  will  consist  of:

 (1)  Consideration  of  any  item  of
 Government  Business  carried  over
 from  today’s  Order  Paper.

 (2)  Discussion  and  voting  on:

 (ii)  Supplementary  Demands  for
 Grants  (Railways)  for  1979-80.  +

 (ii)  Supplementary  Demands  for
 Grants  (Railways)  for  9-80.

 [3)  Further  consideration  and
 passing  of  the  Government  of  Uniorm
 Territories  (Amendment)  Bill,  1980.


